| TEM NO. 14 REG STRAR COURT. 2 SECTI ON | VB
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Civil) No(s).13176/2008
PUNJAB SMVALL | NDUST. & EXPORT CORP. Petitioner(s)
VERSUS
PALVI NDER SI NGH & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 30/09/ 2010 This Petition was called on for hearing today.

For Petitioner(s) M. Rishi Ml hotra, Adv.

For Respondent (s) M. Kul di p Singh, Adv.
M s. Varuna B. Gugnani , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

In SLP(C) No.13176/08 service is conplete. No counter filed
in spite of one opportunity granted. Granted four weeks tinme for
filing counter affidavit as |last chance.

In SLP(C) No.13181/08 await return of notice of Respondent
No. 7(iv). Ld.counsel for the petitioner to file proof of dasti
service on the above respondents within four weeks as | ast chance
from today.
| TEM NO. 14 -2-

In SLP(C) No.13182/08 await return of notice of Respondent
No. 7. Ld.counsel for the petitioner is granted four weeks tine for
filing proof of dasti service on respondent no.7. File af fidavit
as last chance. Await return of notice.

List the matter on 23.11.2010.

(Sunil Thomas)
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SB



